
CENTRAL ADINI TRATIVE TRflUIAL 

C4LCUT A BENCH 

No, OA 320 of 96 	 0ateof o'der 	4,3.2002 

Present : Hon'b] Mr,B.P.Singh, Administrative ilember 
on'bla r.LL.Chauhan Judicial member 

RABINDRA PROSAt 

1)3 
UNION OF INDIA 	ORS. 

For the applicant ; None 

For the respondents; r..iukheree, counsel 

ORDER 

tJhen this Case was caled for the second time noneappeared 

il  Por the applicant, From the perus al of the r cords it is cl ear that 

none appeared for the applicant on. last five qonsecutiveccassLon: 

namely on 812,2000, 14.32001 9  16.5.2001,.2:,8.2001 and 12.12.2001. 

It appears that the applicantOis not intares ted in pursuirg the matter. 

Ihe ap.plication is dismtssed for default. No order as to costs, 

:MBER (3) 	 LIEII3ER (A) 
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